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Original Application No. 186/2026
Kapil & Ors. Applicant Versus State of Uttar Pradesh & Ors. Respondeht(s)

(Action Taken Report) .
H0 U000 §RT IM0T0 EET 186 /2026 ¥ 3T 24.03.2026 @ e

ey uTRe fby T &—

i

In this Original Application, the applicant has made allegation related to rampant, unauthorized
and illegal sand mining by the Respondent No. 9-M/s Gaurav Builders. The applicant has pleaded

- that the Environmental Clearance has been issued for the sand mining at-Gata No. 1/2 Village-

Naithala Khadar, Tehsil Baghpat, District Baghpat, Uttar Pradesh for the leased area of 12.45
hectare for a period of 6 months.

The plea of the applicant is that the Respondent No. 9 has started large scale illegal mining in
the river Yamuna at Village Naithala Khadar. Learned counsel appearing for the applicant
referring to the photographs filed as Annexure A-2 has submitted that the Respondent No. 9 is
using the poclain machines to carry out the sand mining which is not permissible. He has further
submitted that the in-stream 'mining is being done by the Respondent -No. 9 and he is even
changing the course of the river. In this regard, he has referred to the photographs placed on
record as Annexure A-3. He has further submitted that the sanction quantity of sand mining as
per the EC dated 17.01.2026 Annexure A-1is 1,86,750 m3 for 6 months, but the Respondent No.

9 ha§ extracted the sanctioned sand quantity within 15 days from starting the mining operation.

Now, he is going béybnd the sanction limit and carrying of the illegal mining. He has further
submitted that the complaint dated 11.02.2026 and 23.02.2026 were made to the District
Magistrate, Baghpat but till now no action has been taken by the District Magistrate.

The OA raises substantial issue relating to compliance of environmental norms.

Issue notice to the respondents.

Ms. Priyanka Swami, learned counsel accepts notice on behalf of the Respondent No. 1to 5 & 7

- and seeks four weeks’ time to file the reply.

The applicant is directed to serve the remaining respondents and file affidavit of service at least .
one week before thé next date of hearing. »
Counsel for the applicant is directed to supply a copy of the OA along with-all the Annexures to
counse! for the State of Uttar Pradesh who has accepted notice today thhm two days.

Having regard to the seriousness of the issue involved.in the matter we also constitute a Joint
Committee comprising of the representative of RO MoEF&CC Lucknow, representative of the

- Member Secretary—UPPCB and District Magistrate-Baghpat. District Magistrate-Baghpat will act

as a nodal agency in the Joint Committee. The Joint Committee will visit the site ascertain the

_extent of sand mining done by the Respondent No. 9 and will also ascertain the compliance of
" the EC condition by the Respondent No. 9 and if the violation is found the committee will

suggest the remedial and punitive action.
Let this exercise be completed by the Joint Committee within a period of four weeks and the
report be submitted before the Tribunal immediately thereafter.
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The Respondent No. 2-District Magistrate, Baghpat is directed to immediately visit the site and
ascertain the extent of the sand which has been extracted by the Respondent No. 9 and if the
quantity already extracted has exceeded the permissible limit under the EC, then he would
immediately stop the mining operation by the Respondent No. 9. The Respondent No. 3-Di$tric_t
Magistrate will ensure that no illegal mining is done by the Respondent No. 9. The District
Magistrate will submit a separate action taken report within four weeks.

List on 06.05.2026.
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File No.: 9988-9235
Government of Indin
Ministry of Envirodment, Forest and Climate Change
{Issued by the Stat¢ Enviromment Impact Assessment Authority(SEIAA),
UTTAR PRADESH)
*k%

Daed 170172026

SHRI RAJV SINGH

MiS GAURAV BUILDERS, VILLAGE Bt\DARKHA BAGHATPAT, VILLAGI: BADI\RKHA

BAGHPAT, UTTAR PRADESII. 250611 «

‘galray lul\ldcr-\él(/g\_nml com *
Subjeet: Grant of priot Envigonmental Clcamm.u (EQ) 0. lhc pmposcd Mining Project-under the prowsxpns of
A Notification’ ’OOG-rcg\rdmgNmthaln KhadarSand Mmmg for anining of" Ordmary*Sand
from the Bed of River Yamuny, 4t Gata No- 172 Village- Naiihala Kh:rdar Tefisil-
Béghpat, Disi.- Baghpat (U.1),, (l:eased Area- 1245 ha.).
Sic/Vadam, -

This is in -reference. i6 your 1pﬁl‘ ‘uon siibmitied to SEIAA vxdc propo by
SIATUPAMINGS29498/2025 ﬁatcd 252043025 For gmnl -of i Envifonsiental Cleifnge: (EC) doithe

project. undcr fhe provision.of, theETA Notific ation2006-antl ayamended lhcrcof

2, The purticulars of the proposaiiare as belosy ;

() EC Identification No: )
{ii) File No. ' -
(su) Clearince” Type

(x\') (.Augor\ . :

(v) Project/Activity Ticluded Schcdule‘\u

' EczaBOIO7UPS4l26&7N

© :)(a) Mining of
A N fI\ALTHAL-\ LHADAR SAND MINI\G_
‘(vxn)r‘\:lxnt o‘t‘.Pn‘ncct“ INE . »PROJLCT .
(viil) Location of Project (Distritt; Stute) ‘BAGHPAT, UTTAR PRADESH
{x) IsaumgAulhonty "SEIAA .
{x):Applicabiiity.of General Conditions ‘No: :

3.1n view of the-particulars given in the Pird 1 abovVe, the:project proposi: interalia including Form2(Part
A “Biand“G)-BIA: & EMP Reports-were sibmilted to the SEAC for appraisal Undér the provision of BIA
notificitian 2006 and its subsequent dmendments. .

4. The above:mentioned proposal has: been consxdured by SEAG.in its’ ‘nigeting held on 12-11:2025: The
minutes of the meeting.and all the: project: dochinents are available on PARIVESH portal whicl: can be

- SINPIMINB2049812025
Ty ’
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& 1fcccsscd from the PARIVESH portal i > A
3. Details of the minual e Somg it g o

e oot e $ to be mined along with production capacity-and the brisf on the salient features of
e s mitted by the project roponent in Form 1 (Pact: A'and B) in the reports and as presented
% meeting arc annexed (o this EC as Aunnexure (2), )

tJ
i“zhé)snl‘:\]i 1‘1;1;\411()8 ‘rl;tzllltngc thcl‘(gl~ onl 12-11-2025 bused on information submitted viz: Form | (Part A, B
defiberations on al [e(l:)hmc \lb L 'mﬁumon_s prO\.ldnd. by the project .propou‘n.nt and aficr df:taxlcd
Projoct Pxoponun 1ccomm;n ?s(;ln.;ts an_§ p}xbhc h*armg lss’ucﬁ gnd comph‘an’ce thereto f'umxshed' n?y the
EIA Notifiotion. 200¢ l((. the proposal for geant of Environment Clearance under the provision of
) and ‘as amended thereof subject to stipulation of Specific and Standard EC
wmimons as mvcn in Annexure (1).
7. The SEIAA in its meeting held on 22-12-2025 has examined the proposal in accordance with the
Provisions contained in the Bnvironment Impact Assessmeént {EIA) WNotification, 2006 & further
amendments ‘thereto and based on the recoinmenidations of the SEIAA hereby accords Environment
Clearanee for the instant proposal RAJV SINGH under the provisions of EI&: Nonf' ication, 2006 and as
amended thereof subject to compliance of the Specific condiijons as givenin Annexure (1)
8. The SEIAA reserves the right t stipulate additional conditions, if found necessary.
Y. The En\rnonmenml Cle'u'mcu o thc aforcmentxoned pro;ect 13 undcr provxsmns of EIA Nonucatwn.
/\Lt!Ruleﬁeguianon- The Pro_;ect Proponenms under obhgatron to obtam approvals lc1earances undcr any
other Acts/ Reg__,ulauons of Statutes, as applicible, to the‘project. . :
10. The PP is under obhgauon to implement commitments made in the Enwronmcm Manaucment Plan,
which forms: part of this EC. :
11.General Insiructions:

oj Proponcnt shall pxommemly adv;.rhse it dt 1east woa. local news}papers of the sttrxct or

ﬂTmp\f'

s mm must dlsplay lhc same for 30 days from lhl.. datc ofrecexpt.-’ : :

c) The- wﬁ:m propOnem shall lum. a well 1axd down envxronmental pohcv duly appzoved by thie;Board of
procedures to
iglation of the

, . . ity hatiix of the
pro_;ect plOpOI‘iCﬂl (durmg constmct on phase and aulhorrzed entlty 1 - with compliance of
conditions’ (i ing operational phase) shall be: prepared. Theyedrwise fi ked dor enwronmental

pmtccuon mgasures’ shall e kept m separatc acmunr and yiot to. be d efted for any 0 pUrpose.
e at\ y/Regional Officea

wuh lhe Sm-Monthly Comphancel{eport , :
e): Cencealmg factual data or submission .of falselfabncated datd may ‘tesult: in revocatxon of this
envuonmenml elearance and attract action under the, prowsxons of Enwronment (Protectxon) Ak, 1986.

‘Gponent $hall also-ensure: that the proposed sife is fiota part of any’ no-development Zone:as-
_ed/xdenhﬁed under law In £ase, of vxolanon, ﬁns pcumssxon shall automancally deem to

mn 1utomaucally dccm 1o’ be cancelled. L
Q1Any appeil against this EC shall lie with the National Green Tribunal, if preferred, Within a periotl.of 30
daysas: presmbcd under Section 16 of the National Green Tribunal Act, 2010,

) The SEIAA reserves the right to-revoke the environmental clearance; if conditions stipulated are.got

SINUP/MIN/S29496/2026 Page 24f 14
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6‘/ 1 ST s sep
o Wplemented 1o the satisfaction of SEIAA. SEIAA may impose additional environmental conditions or

mmh{} the existing ones, if necessar Y.
2, Phis issues with the approval of the Compclcm Authority.

Annexure |

Specilie E€ Conditions for (x\mﬁng OF Minerals)

1. Eaviroumental Attributes

S. No

EC Conditions

L1

4 amount to ‘the Forest., Depadmcnt n.

.I‘orcst Department,. Full detailsrelat

1. Mining Dujpti‘ﬂniént/‘Di\slr,ic("A__d;nvins’s’lnilfon shitll ensure that Lol confirms 1o the approved DSR.
2. The project proponent has:subinitted « proposal dated 2805/2025 1o the DFO requesting estimate
from-the Farest Depattment foi -planting and maintaining. 13,000 trees 1o fulfill 1he plantation
feguirement of 1,000; plaits perd hccra fthe lease area; “The eommitée instructed that-an accurdte
cost estimate-shiould be.obtained froni the Forest Department as per rules, anidithe praponent miist
submit an undeitaking 10 the compiifice confiming their commitment o pmwdc the specified
mpliange “With TOR No. 12 related to plantation. Al]
ueeessary actions must-be’ complc.tcd before comm(.m:mg any mining activities,
3. Irshall e the rcspons;blmy of 1l uPro_;ccl I’roponcnt to duly and promptly inforin: the concerned
Dia!rtcl_Amho'rmcs regarding directions and conditions, Tssucd by SEX’AA/SEAC.
4. The environmenlal. clearance (EC) shall-be co-tesminus :with the \«nhdny period of the mining
i c»mt,nnoncd in ﬂu, Latter of Tnite l} or the’ t.umul approved mmc plan, whxchcvcr axpzres

J‘ Thc m:xxxmum qu:mm
“anount, spccihcd' by tlu, rcplcmsh

cuch mmmu
.', Rc ired- N

2: The: Mxynwa!u melhdd should b
plaof plamalwn to be submitted , The survival rate shall

et the Uttar Pradesh, Forgst Départrient standards; with- any" shonfnll uplcmshud in the. sanie

p)antmg season.
13. Annual survwal audils, sopporied by peo-tagged photogmphs shall be included in six-fionthly |

'enmonmenta! compliance, reporls submitted to the compexent authomy.

plored using native: plant spccxc.s in consplfativn with-ihe |

SIAIUPMINI529496/2025

[
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A $. No _ " "EC Conditions

14. Sofar fighting shall G nstattd in the | projm dteafisfinimize eleetricity consumption,

X 15. Six-monthly compliance reports shall include peiodically taken site photogeaphs.

16. indigenous local Mant specivs, as advised by the local Forest ©ffider or expiert dgencics, should
b priotitized for plantation,

17, Thie link rond ffom the quarry site to fhe main road. shiall by consiructed is an all-weather,
blacktopped rond-and maintzined by the project propenent.

18. Lorpcmlc Socml Rcsponsxbxhty (CSR) lo be pernrcd s per the MoEF guidelines and
 of the project cost should be

earmnrkcd xomrds Comorak Enwmx\mmt Rt.spansxbxluy (CER)

19, ‘Vihicular éissions shall be controfled and fegulacly monitored, witl suitable maintenance
mehsures Tor vehicles involved {n quatty dperationy sid ArnSpentation, .
20. Rairiwater harvesting:possibilities shall be, cxplored witliii thig proje Fpreniises.,
‘21, Agréements. or . cotisents must be Setred betwieen the =p;o_)uc(,3p‘roponcnl and. competent
;mllmrmcs or landowners for hiavlagic foads ftopy Jea

Modcm (echnolonus

57, Al !

docdny in sm-momhly complmuccrcnons. ) .

1 5% Any damaee to haulage: roads dug; to ffniigsnust be promptly 1
Ensuringsalety nnd ‘conventence forall: compctmg s

: = directifisTauidelin
1.7 hgymaccr pmponenr shall comply dil ordcrs!
k2 Cougt, Hon'ble Nntxonnl Oretn 'rnbunn_ (\‘GT), -Hoirble; Hx&h Cou g,

o Pdge 4 of 14
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EC Conditions

UP. The project proponigt:sliall obain.all the negessary pz.rmissmnsl approvdls from the voncemed

Gou Departmenish- Authorities/Organizatians.
Dm.cuonslsuggt.shons given “dudpg public hearing antl commitment made by the p
pmponcm oithese.ghonld be smctly complied with,
3.DSR fommlatxon is done by asub-comimitice formed-at Disteict level and errcscn!alxvu of Forest

Deparlmenl is 2 meniber i {n this sub-commimittes, so-it s expeeted that:they examine the issue of

roject

“distanice of forest arca: ftom the mining Jease as wellas distance of protected arca from the mining
Hease, Herice, a “cerlificate signed by an oﬂ‘ucr ot below thé-wink of ACF shall be submitted before
signing:lease deed fhiat no forest land is mvolw.d i mmum or: as.aroute for niinral lranspomtxon

‘and docs.mot fie with-in any. Protected drei, ‘Nativhal Pak, S'mc(uary and ESZ; If forest land is
&5t eleufance and permission of Central and State

in¥olved the project proponent shall. obmm v
Gaverinient, a5 pér the provisions -of anmkshag wam.Sumvardhan Adhinjyam,2023 and

subnul hu"orc the startof wurk
_4 Thc mmmw ease’ holdcr‘ shatl

RPN

L S.iiit'ﬁtoﬁr.yr:(fqmyl'fr-mscf '

HLEG Condif

s tor (&linix{gdfni'ﬁ’gralﬁp ERp

§Ne

j::i?iﬁonﬂi_liﬁ'xi's:

i

te Governiment concemed ‘shall ensuret}mt mmmg operano st ‘ll riot, be cominenced lxll the.

Zvcrsus Unio of Indm & O5s. )

SINUPMIN/529496/2025;
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S.No ) EC Conditiuns

This Envitonmental Cléarance (BE) is subjeet to' ordrs¥ judgment of Honble Supreme Court of
@ | 4 India, Honble High Court, Honble-NGT and any other Cour of Law, Common Cause Conditions as
may-be-applicable.

The Projeet Propgment shall follow the -mitigation measures provided in MoEFCC's Office
13 Memoranduns No, Z-11013/57/2014-TATI (M), dated 29th Ociober, 2014, fitled “fmpact of inining

’ activities on Habitations-lssucs related 10 the - miining Projects wherein Hubitations dnd wllagcs arg
the part-of niine lease areas or Habitations and villages:are stirrounded by !hc m;ncjeasc area”

14 A-copy of EC letter will he markcd to concerried Panchayat / local NGO e lf any, from whori
- suggestion #-representation hiss beenreeeived while progessing the propbsal

Thv: Projeist: Authorities should widely advertise about the grint of this EG lettérd printing the.
stne in at feast iwo local newspapers, one.of which shall be. i véinaciildr langlage of the
conchcd arca. The: Ad\cmscmz.nl shall be done within 7 days of ﬂ1e1ssua e clearance letter
15, mentioning that the instant froject has-been accorded EC and copy ¢ of 1 crigavailable with
e Sate:Pallitior Contial Board’Commmcc and. web site-of the Minist > rést
and-Climate Change (W\'ﬂv.p.m\’Lsh nicin). A.copy ofithe” ads’crhs;mem m urded to the
edneermned ? \IQEFCC Rc«xoml Office for cémphanct. and mord

{ The Pro_;u:l proponcnt comphca with all thie stafilory mquu'cmcn '
1.6. 1 iSupreme:iCourt dated 2nd August; 2017 i Writ Petition {(Clvil)

o

Comy Causm’:rsus Unioii. of Indla &Ors bcforc commcncmg the !

Ly : Stm I’ollutxon Comro] Bnard:&ommmu
-t : Rc.gxoual ‘afiice, sttnct “Tridustids

18
,2_-':
o $.No: EC Conditions
b . L
¥
!
21 dem.lopmunt dgpnrw cnlt'
i be se_l'cqed\ w.\hic,lll‘dre )
22
& grazing:
&mund \v_ provxde mld-dny shelter l‘rom the scorchlng sun should bu. scruguious]y\gunrded!
SIAUPIMINIS29486/2025
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- " EC Conditions

pratected agninst felling and plantation of such trees should be promoted.

=7 3.Air Quality Monitoring And Preservation

8. No EC 'Cohditions

The Projeci Pmponuu shudl tostali a mmxmum ol‘3 (xhrcc) online Ambicnt ‘Air Quality Monitoring
Stations’ with | {6ne) in upwind and 3 (two) in downwind dirgétion bused on long term
¢limatological data about wind difee <uch that an zm' fe of 120° is made berween the momtormg
locations to monitareritical pardmeters relévant-fi ing-aperations; u{ uir polluuon viz. BM10,

2l PM2.5, NO2, €0 and S02icte. atper e methodology néntioned in NAAGS Nuiification No. B-
"’9DI6r7OI90}PCI/l dated "18.11.2009 thie aspeets “of. transpoitation afid use. of heavy

machinery in the impact zonie, The. ain guality shall also be mbhitored dt-prominent places
like office’ blllldlm\, canteén el s’-pcx‘ flie’ cpndmon 10 aseertain’ ﬂlc POsUre characieristics at

specific places, The above data’ 511:11[ bedigitally dlsplayed tyithin 03 ‘niohths i in front of the main
Gt of the mine site:. :

Effective safeguard measures for. prcvuriﬁ‘on o‘f' dust.Beneration dnd subsdquent supprx.smori {like
rc.gulur water sprinkling, mc!nllcd Fai eonmrucuun ¥shall be camcd om it siés prone 1o air
poliution: whcn.m high levels: '
32 unloading jiint and transferp
gofitiolléd by installation of tequil
Suitablé: waicr~solub[c chcmxcnl

4. Water ‘Q:lia‘l_i',ly-}'lpgij_rj;;_gA;f'\;jd._'l'"re_ge}'lvatib_n _

$. No

4.1

fi’mjcct P;oponcn ' : m fccor‘cis @

» ;nsmllauons
_ State ‘Ground Y
s submutcd ol

,"‘ 2 !and guality’shatl be-
' GWA - and. State

- Project Pro’ponent sh‘d’ll plani; develop:a
bisis oo augmeut geouind. m‘le, eSO

A3

fiicase, xmmudxare muung: sehiemg en mgl.s,mtmt:chon of prourid water tabl :th
Glenrarce shialibiecuiiie opetitional on

1 Environmental
_4aftkr 1ceiving: fOrmal clcarance from SGWA,;

44
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3

pYy L ‘ N ECCuudiliuns

i

S

:’":“‘& operation involves intersection of ground water table at a Inter stage, then PP shall ensure
at prior approval from CGWA and MoEFCC is in place before such mining operations. The

permission for intersection of ¢ grovind w; aler table shll essentinlly be based on detailed hydro-
geological study of! the area.

Quality of polluttd water geerated from mining operations which include Cliemical Oxygen
Demand {COD) in mincs run-offs acid: ‘ine drainage and metal contamination i ritaoff shail be
monitored along with Total Suspended “Solids {TDS), Dissolved Oxygen (DO, pH and. Total
Stspended-Solids (TSS). The monitored dats stiall be uploded on ihe website of the company as
‘well 3% displayed ot the project sité in-public domain, on a display baard, at a’s

the, main gate o the Cmnpnn). The éirélifar No. 3- 20012/130061A.01 (M) dated:
‘ by x\hmsuyof Lmqr(mnmu_l Forest. 'md Climiite. Change may also.be referred i

o
in

tablé: foeaiion near |

The ijcct Proponcnt shall umlmake rct.u]ar monitoring of natural water colxrsc/ Wafcr xcsourccsl
spnng# :md pcrcnmal nal]ahs cxlstmj,l ﬂownu, fit and amund 1hc mine lcasL mcjudmg upstrcam and

suxl‘\blhty Tor ngc as pcr CPCB cnlcm dhd ﬂow rate, R shall b(. cnsurcd xha

ar A\tmuon be madc 10 “water: bodms durm" mmmq opt.rauons witliout Justm
4.6

cdrned out f"our
(Novembcr) 'md .

A

2

5. Notse And Vilration:M

S, Nos
5.1
52 resp d(er v..vxces anng “wilh adequa!e tr\mmg, awareness and info
| The PP shall'be held responsible ifvéase it Has been found thiat-\Woikers/ personals! 1_:;b,qrer_s
.lre orkmv mtho\u pérsomnal prolective qipment:
53 R pe;ik-fpﬂrtic’le“Vcloéi;g at SODni' disléncé_“tsr within the nearest habitation; whichever is clogéc

SIAUPIMING20496/2025° . ' © - PageSolld



S. Xo EC Conditions . N

5

shall be monitored perivdically s per applicable DGMS guidelines.

6. Mining Plan

S.No : EC ﬁ‘onditions

The Project Proponent shall adhere. to approved 1 miniiig pkm,,mtcr alia, mcludmg, toiaI éxcavation
_ (quantim of mineral, waste, over burden, infer burden: nﬁd top soil eic.); mlmgﬂ leChI}PIOEy, leass
61 area; scope of working { mettiod of mining, over!
mmcral trmspananon mode, uiumalc depth-ofn

mine closire; land-use of thie mine leaseidred at, arioy
end-of-life; etc.).

The fand-use of the mine lease‘arca at various stages of mmmg., r schieme-as well a5 at the end-oF- life
shall be governed as per the approvéd Mini I:{{-; lie' excavation yis-2-vis backfilling in the mine
62 fease arca and comspondmu afforestation 10.be cd in the recidimed ‘aréa shall! ba»«p&crncé as
' per approved mining plan. PP shiall cnsure. thc mdnitoring nrid mumg,cmcnl of rehiabibitated areas
unti! the vegetation becomes self-sustaining: The: comph.xncc;mus shatl b subinitted halfS

the MOEFCC and uaconccmvd Regional Office.

7. Land Reelmation

§:No,

72

) “friine: \mrkmg, mmera\ }*nrds and To H/C ask, dnrnps 0 prevcnt runoffof watcfand flow of ’
. W3 sedinients directly into tie: watcr vodics (Nanahl Rfvcrl l’ond cw) The coilu:led v 'hould ‘be

i wtilized. for - ‘watering the mine ates; Toad
| sedimentation smps ‘etc. shall be desilted regularly

miititaicied proptrly:

Check: dam.s of approprxatc stze,-gradient and 1éngth shall be éonstictéd '\round ming pitand OB
n dun\ps ta pr(.wnt storm run-off and sedimen(. ﬂow  3djoiniag waler bodies. A safety margin of
) 50% shall be kept: for designing of sump. strucures: owr ‘and-above pcak rainfall (b'lsl.d on 50 yeirs
dara) and maxuuum dx%charac inthe niipy aud is ad_]oxmng ares which shall 6l8o hielpin pmwdma

SIAUPAMINIS20496/2025 Page 9-of 44
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M
EC Conditions

i

adequate refention time. nerjad theraby aliowing. proper settfing of sediments? sift material. Thc
sedimentation pits/ sumps shiall be consty vcted at fhe comers of the wartand drains.

8. Transportation

SiNv EC Conditions

The Main haulageiraid within the mine lease should be provided with u pcnn'incnt water sprinkling

arrangement for it suanssxon Olhu ro:ld\ w;lhm thc mine lease should bc wcllcd rcguhf ly “”th
tanker-mounted

11 ] mmerial teansfed

i nI ynrds el <hnuld mmmbly ™ pmwdcd wifhy duﬂ <UPP’°55‘°“
arcangements, ‘e air pollmmn conirol equiptents fike bug filters, vacuum $uction Tivods, dry
Togging Sysichi dle. shall be installed. st Crushers, belt-couveyors and ‘other areas pfonie fo air |

polluhon. The..belt -conveyor should e fully covered 1 avoid gcncmhon of dust wihife
tmusponailon‘ I’I",_mll take neeessary measures to aveid generation of fugitive dust cm!SSlOﬂS»

' cl\ "\sca, PP hall conslmcln‘bypnss’ h’md fonlu: purp ,C-.Of {ra POﬁﬂl"’" Of‘h"
und and

B2

9:GreenBefl

S:Ne

5.No

10t

.y

i r'm nvold conlammatmn of undcrground watcr

SIAUPIMINS29496/2025 ‘Page 10 of 14
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313

=
S. No

EC Conditions

T

#he

bunal, il
Any. appeal against ‘ins snvitonmental cléntance shalf Jic mm the Nafional Geett Tr

M

: fbunal
1Lt preferred, withina pJnod of 30 das.as preseribied tinder Seetion 16 of the National Green 71
Act, Z010. .
s
. The Project: Aulhontxc:. should inform to the chl i 017 6e ! ["g“’dmz date-of fisanciol ﬂ:sl‘:nd ]
1z and final approval 3 the_project by the Gonceme ;mlhonucs and the date of start
development work, | t
o The concemed Ruu yal Office ol the MoEEREC shiat mnduml}' méfitar < m’pm'w;;égg
3 stipulated condmom? The ‘projeet guthorligs: should extend full '=°°P"f‘"°“ 1o the MoE
olficer(s) by fumlshn}-* the sequisite dota/ mfnrm fon _ L“‘P‘ms' _
i
| i_l.-;t; Causc VS Umou of lndm, lhz. mmsm, lcasc; )
rcﬁmssmg, thx. misiing area :md any othcr :m.:x wh
1s encednfive; yedrs putposa o['mcm(orm" Javida
Officeof the MoEI‘&(.C
I EHq

Fer

LS

| ate

H1:10

undcr thc-,contml\o aScmorExcw cf

| Organizdtion. Adequn mber of qualifie

4

be dppmmcd and sun ni

areport e RO, \1(:158&(:& ’

Corlmram Environment: Rcspumibxhtv (ch)

SIAMPIMINIE28496/2025
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’i ' EC Conditions

e The Project: }’ropen\,nt shan_cubmu the fime- bound actign” ‘plan to the concerncd regional office
of the Ministry wuhm &-wiontlis Troni the date of i&dance of enviranmental clearance for
121 mdm.kag the anqvxm.s commitied during public consultation by the project proponent'and as
i discusséd - by the l:.AC- in tms of the provisions of the MoEF&CC Offict: Memorandum

No. '?2-65/‘3017—KAJH Uated 30 Sepltmbet‘. 2020. The action plan shall be xm;;h.mcntcd wuhm
ihtee years of wmmenccmmt of the project.
. . 1

‘1
‘1
i
|

SIAUPIMIN529496/2025 ‘Page {20t 14
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| : Annexure:2

3
. Apresentation was n?ade by the pro;ect proponent along wllh “‘"" cons
enviro Private Limited to SE&(C on 12-11-2025,

ultant /s Rian

Project Details Informed by the Profect Proponerit and their Consultant

12 e S wing detalls
The project proponent through the documents and preséntation gave following. d
abaul theirproject = |

* of

1. The environmental: clegrance is:sought for Naithala Khadaf Sqnd WMining fof ;:?tﬁiar
Grdmary Sand from 1he]Bed of vaer Yamuna, st Gata:Now- 1/2 Village- Naxtha v
Tehsnl Baehpat Dnst. Baghpat‘(u P} i

T02480107UP5763578N dated 09/11[202A S sact
3.. The:Rublic Hearing ivas organized on. 27/(32]2025, F'nai ElA report s submxlted.hv the projec
pmponeni on 25[04/2025

4. _Salient featiires of the piojectas submitted by.the proje propqn?f_'f'
Onine proposal No. | SIAJUP MIN/52949
} File:No. allotted by SEIAA, UP
{':Name.of Proponent |

i
Fullcofraspondence addres§ of
1 proponantand raobile Hia. i
NameEof Projeck
Project location (Plot/ khigsrh f/Géta;N_Q;)“
NsmeofVillage -
Tehsil - 3
Distrigt, “&
NameotMinorMineral |-
Sadttigned lesse Area lin Ha.)
| iviax. & Min miRL Within leasearea
il «Coordma'esi(\lerme;_bv DOy

Toal Ge<:[ogncal Rcs’erwes

Govt, tand (River Bed)Yamuna

N txmatedepth of midipg: | . ES
< | Nearest metalied.road frontsite . NH3348: . -
‘Water Requirement | Particulars KD
‘Doméstic&drinking {088
-Dus sion. 160

SHVUPIMINIS29496/2025 Page 13'0f 14



316

YTotal

Nam" of QCl Accredited Consultant wi\h

QI No and perind of validity.

Rian anvirp Private’ Lim&ted

Ground Floor, Shyam ‘Residency, near Kalyan

Iwellers, RPS More, Balley Road, Danagurs
Bihat

8
Qc! Accreditation No. NABET/EIA/24-27/RA 036
| valig il 11/09/2027

Any htsgatmn pending against the- praject -

Patna,

-No

or Tand in any couct
{ Detafls of 500 m Cluster Map & certificate” | Letter No, 395[ khvr—ba/2024’25: on: Dated

fEsued by Wiining Officer 1 2770772024,
| Details of Lease Aréa in Approved DSR Pp. 58 .
| Proposed EMP cost 291akh : e
{Lerigth and breadth of Haul Road, - 1000 Length &6m widt
| N0 Trees fo be Planted moo : . : :
\Momtonng Period - October 2024~DEcember2024 i

.D‘: -

The: mining would” be restncted to unsaturated 26he ohly

ve the phreatic water ‘teble

-Gi

andwill not mtersect the, ground Watertabie atar\y po
This pru;ect does-not attrattanv of the- general ‘¢ond!
specxﬁed m EIA Nonf' cation 14/09/20D6

pficébléﬂ.ommlhfdg’ﬁ_prdjéct's

6 iféb;ii/afqt.ﬁuér ler

SHVUPRMINGS29496/2025.

Page 44 oF14.
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20104/2028, 17:51 , : Untitled Page

ACKNO‘iﬁ VLEDGE] _',ENT
(NOT TO BE TREATED AS CHALLAN) » ‘
UTg B I, IOUD)
A Government of Uttar Pradesh
[Transaction No.: AKV260014800 Transaction Date:20/04/2026

|assessment Year:2026:2027 |[rax Reriod: ANNUAL
IName of the Banks ' 1L '

jo'Shri.Kaluram,

Ms Gaurav Buildér Fro'Ro ‘Badarkha Tefisif-Baraut -
DIstru:t Ba hpat L

[Amount (in Rs:) |

T 500000.00

hitps:Hfrajkosh.up.hicin/paygateway/EPayChallanCopy1A:aspx 1
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o
20/04j2028; 17:33

(NOT TOBE TREATED AS CHALLAN)
| Governiment of Uttar Pradesh
[Transaction No.; AKV260014792 R __ |ransaction:Date:26/04/2026
,|Assessment Year:2026:2027 L - |[Tax Rériod: ANNUAL

a3

_|Bepositor Name: ) " |Raieev Singh So Shri Katluram
' IMs ‘Gaurav Builder Pro Ro Badarkha Tehsil: Barauti
Dlstnct Baghpat

Hifpsiiraikoship.nicin/paygaieway/EPayChallanGopyiA.aspx 1
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2010412026, 17:36 , . Untitied Page

[ Gavernment of Uttar Pradesh
[Transaction No.: AKvV260014794 ' ~|ransatction Date: 20/04/2026
[sssessment Year:2026-2027° | Period: ANNUAL

|Name of'the Bank: i '

. |Rajeev:Singh So'Shri Kaluram,
‘M Gaufav Builder Pro Ro'Badarkha: Tehsxl ‘Baraut.

Di ﬁét Baghpat

..,v.s’er‘iél_:.{gld‘ AmountlinRey ] .|

ﬁt't:ps57[r'éjkbsli;ﬁp.‘nib.in/bayg’aiewaylEPaycﬁéllanCijQyiA;aspi 1A



ACKNOWLEDGEMENT

* (NOT TO BE TREATED AS CHALLAN)

Government of Uttar Pradesh

Untitled Page

Mransaction No.: AKV260014797

[Transaction Date:20/04/2026

HlAssessment Year:2026-2027 -

Tax Period: ANNUAL

{Name of the Bank:

i[Unique Id:

%lDepositor Name:

Rajeev Singh So Shri Kaluram

Ms Gaurav Builder Pro Ro Badarkha Tehsil Baraut

ngepositor’ Address:

District Baghpat

hlips:/irajkosh.up.nic.in/paygateway/EPayChallanCopy1A.aspx

1M
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(3 G- mgaﬂftﬁﬁw 3070)
Government of Uttar Pradesh
Uttar PradeshTreasury Form-209(1) - Challan for Depositing Money

[To be submitted through Net-Payment]

[Challan No.: AKV260010727 _ Challan Date:19/03/3026 B o
lnssessment Year:2025-2026 “Hox Poriod: ANNUAL ,
Name of the Bank: : ]
fiLinique Id: _ . ]
{{b}positor Name: S [Rajeev Singh So Shi Ka}uram F _l
‘gDepositor Addr,essr: ii glact;r;;rgingger Pro Ro Badéfkfwa Tehs:l Baraut J :

Serial:No: Amount (m Rs.) ]

Head [Descr"";u'z : ]
085300107010000[ St RO g, iR wE g el | 419072 0‘%
Tot‘tals.-ofé:ﬁesébove heads , K 419u72 a0

“TRANSACTION: ]- ON HAS BEEN DEPOSITED BY THE: DEPOSITOR. -
1] ->P1t Nn 1 and?n No 2 st/ bahar Illegal Mmmb pma(ty«‘il 9072 Rs)
;- Seroll:

| ASUMOFRs, 419072.00 AGAINST THE HEADS MENTIONED ABOVE --[ THROUGH NET: p,mnm'r j

(Deposxl“or’Rcm
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Sovernment of Uttar Pradesh

b heaction NO.: AKV260013512

g\ssessment Year:2026-2027

Transaction Date 07/04/2026

1 'Name of the Bank:

{unique Id:

{pepositor Name:

- .!Epoéitor Address:

Head  |Description

0. Amount (in Rs.).

620240.00

otals. of the above ‘h_'éa'ds

Ios530010701000q LT FGE G, B GG

~TE20240.00

A'SUM OF Rs: 620240 00 AGAlNST THE HEADS ‘nyNT owz
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. Uttag i‘mdesh Pollution Control Board

Rutldmyg. 8
o g Do TC-12V Vibhus Khand, Gomti Nagar, Lucknow-226010
e i \Q‘} bl
ORI MIZGRIR ITION N, Brnsfl522. 2120764, Eaapt. mimigupped.w, Website, www uppehs com

Category : RED
S EO0ad ) Application 1d : 35374650
..'45 03 : : - pp 191
?; HMUPPCBMeerat(UPPCBROVCTOMotBAGHPATIZ026 Date: 29/01/2026
o, /
X

NAITHLA KHADAR SAND MINING PROJECT
GATARQ. 12, VILLAGE NAITHIA KHADAR, TEH AND DIST. BAGHPAT,BAGHPAT,

Conselidated Consent to Operate wod Authorisation hercinafter referred o as the CCA {Consalidated
Cousent & authorization) {Fresh) under Section-25 of the Water (Prevention & Contro} of Pollution)
_'.‘ﬂ.c.i. 1974 and under Sectiop-21 of the Alr (Prevention & Control of Pollution) Act, 1981
£
CCA is hereby granted 1o NAITHLA KHADAR SAND MINING PROJECT located at GATA NO. 142,
VILLAGE NAITHLA KHADAR, TEE AND DIST. BAGHPAT,BAGHPAT,. subject to the provisions
of the Water Act, Air Act and the orders that may bemade further and subgzct 1o following terms and
conditions -
1. This CCA NAITHLA KHADAR SAND MINING PROJECT granted for the penoé from 291012026 to
30742026 and valid for manufacturing of following products.

{S” o Product o Quantity Unif

{No A .
|1 JORDINARY SAND ORDINARY SAND Cubic Meters/Year
i 186750 CUM (for 06 |186750°'CUM (for 06

L month) month)

2. Conditions under Water(Py evenfwn and-Control of Pollution) Act -1974-as amended -
(i} The daily quamity of effluent discharge (KLD):~

Kind of Efflaent Qn‘anﬁt:&'(léﬂﬁ) Treatment facility | Discharge point
Domestic | 4,88 _Septic Tank

(35) Trade Effluent Treannent and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and rentary treatment as is required with reference to influent quantity and quality.

Tn casc of stoppage of funciioning of ETP, production has to be stopped immediately and this Board has 1o
be intimated by fax/phoperemail with a report in this regard to be dispatched immediately.
fiis} The wewed effluent shalt be recyeled o the magimum exrent and should be rensed within the premises
for gardemng eic. Quahty of the treuted effluent shall meet o the following general and specific standards as
presersbed under Environmen {Protection} Rules, 1986 and applicable to the unit from time-to-time -

fndustrial Effluent Quality Standard

{ S, No. ! _ Parameter { - Staudard 1
{iv) Sewage Treatment and Disposal - The applicant shall provide comprehensive STP as is required with
ceference to mfluent quantity and quality.In case of stoppage of functioning of STP, production bas to be

DR AVERR; Digiallysigned by
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- ,.j‘nyrxya-:.li;xlci}: and this Board has 1o e

R _ ntimated by R i thi ;
f‘?g macdiatchy. ¥ fax/phonc/email with a report in this regard (0 be
A The oy ad sewage shall be reused in girden: o .- . .
e ‘@’ e - d i ghrdening as far as possible. The STP shall be maintained
aritinuotsly so as 1o achieve the gy . '

ality of the treated sewage to the following standards.

o B mantany ST PSP et e
'S No. Paramefers

e Standards I

3. Conditions under Air (Prevention and Control of Pollution) Act 1981 as amended -
i) The applicant shall use following fuel and install v . l

‘ o . a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same

continuousty 5o as to achicve the level of pollutants to the following standacds.

Air Pollution Source Details

Y2 nn | . . ' '
|3 No.: Alr 1‘ Type of fuel| Stack no Control Height of
‘ | Poltution | ' Device Stack
: | Source |
Eminission Quality Standards
{ 8 No. Stack no | Parameters | Standards J

In case of stoppage of functioning of alr pollution control equipment, production has to be stopped

immediately and this Board has 10 be intimated by faxfphonefemail with a report in this regard to be

dispatched immediately "

{11) The unit will nor use.any type of restricted fuel.

1) Noise from the D.G. Sei and other source(s) should bé controlied by providing.an.acousfic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective

areas/zones (Tndustrial, Commereial, Residential, Silence) which are as follows -

Day thme 7 from 6.00 a.m. to 10.00 p.m., Night time: fror 10:00 p.m. t0.600 a.m.

Standardsfor | Tudustrial iCommercifai Residential | Silence
wé Noise levelin Area Avea Area | Zane
db{Ay Leq — —
Day |Night| Day |Night| Day |Night| Day N’ight\
i Time | Time | Time | Time | Time | Time | Time | Time
’ 175 170 1 65 | 55 | S5 { 45 | 50 | 40

4. Fssential documents 1o be submitted by the Industry/Unit:as Applicable :- '
(i) Environment Statement in Form-V of Environment (Protsction) Rules, 1986.

{it) Quarterly compliance veport of the CCA, photograph of ETP/APCs/Waste Storage Artea.

3. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has 1o comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act-and Hazardous and Other Wastes (Management and
Transboundary Movements Rules, 2016 will resulis in legal action under the aforesaid Acts and Rules.
7. Tn compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment. Forest and Climate Change. Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at I'RL <hep: Hvweww. apecp An/TrainingSession.aspx for ensuring timely compliance of
this direction, vou are hereby dirccred to submit a bank guarantee with minfrmum validity of one year of the
amount eguivalent 1o the sum of intidal consent fees (Air and Water) or Rs. 50,000/~ (Rs. Fifty Thousand
Only) whichever is more. within 3¢ days from the date of issuance of this certificate. In case of non-



g BV i) |
<pouf this e Vi ent wilf bemnkui by the Bourd,

H}{l re U .
vdunes the permission from SGWA/CGWA for \vater abstraction

. ;m
3 STUCINE 1) T SUERES R ORI

i

ary wili e o oty

e \"“hlu

J%eﬁ OB of e s b o m \ £;0n certificate for abstraction of ground water. It will bg the
ot . ty

resP Y with the various conditions of the NOC obigined from ihs

tertt authority amd sabmit i the
poristed ine Board. withiy 3 months time failing which C'TO will be revoked

Goneral Conditiony-
{ ﬂ.w ‘fp_pima‘m shall go fimfs-'se(? the sumples of effluent/emission/hazardous wastes at least once in 2 three
month tron: the !aboratnrj, ;-s:ccs;m:?ed bv the ’\IIGL:F and Sh dH rep ort 1o the UPPCB
et A et et o BB g
2mission or scwage waste from the unit.

3o lwdleu immsn.ﬂ st water and dmmsnc waste water shall be disposed jointly at one dispesal poiut,
; h; !:%‘{;i:;ji":n:{l‘;iﬂl“i‘;":::".d:;::li“r“ rf‘;msuremem equipment at final disposal point.

cHY 1th conditions of this CCA and submit compliance report of stipulated
condisons within 20 days of recept of this CCA. If at any point of time, it is found that the mdustry is not
wmpiwm with slipulated coudivions or any further direction/instruction issued by the Board, legal action

&l be initiated against the appheant : _

3. The applicant shall mamtain good bouse keeping. All valves/pipes/sewer/drains ete. must be leak~proof

6 The mdustry shall provide unimeerrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Controt equiprient and stack for smootlt samplingfmonitoring of efficiency of polfution control systems.
7, The mdustry shall provide Tnspection Book at the tinse of inspection 1o the Board's officials.

8, Whenever due to any secitdent or olfier unforesecn act-or event, such emission ovccurs.or is apprehended to
oecur i excess of standirds lud down, such information shall be reported to the Board's offices and afl
uiher concemed offices. tn cose of fasture of potlution contrel equipment, the production process connected
to it shakt e stopped with mmediate effest.

4. The wdustry shall operate in 8 manner so that all emissions be emitted fhrough designated chimmey/stack
valy.

() In case of any damage to the agiscalture productivity, human habitation efc. by the operation of industry,
1t shall be tmperative to stop production in the industry with immediate effect and such-information shall be
reporied 0 HBoard's offices The incustry shall be liable to pay compensation also in such cases as decided by

&;5% s {omppetent Authofidy,

I} The appheant shafl apply before the 60 days of expiry of CCA or any rhange in production typest
production capaciy manufaclnug process’ capacity enhancement etc, or any change in effluent discharge

podut aF ission point
12. The Board reserves the nyhi 10 revokeradd/madify any stipulated condition issued along with CCA. as

way be necessary.

Specific Conditions:-

{ The ¢ TO 12 valid ouly for the minng ol ORDINARY SAND 186750 CUM (for 06 month) in favour of
Ms NAITHLA KHANDAR SAND MINING PRQIECT, GATA NO- 142, VILLAGE- NAITHLA

KHADAR. TEHSIL AND DIST BAGHPA. |

3 in cave of any change in preduction capacity, process, raw materials use ete, the industry will have to
\ntimate the Board. For any enbancement of the above, fresh Consent to Establish has to be obtained from

{ P Palisson Control Boad
b Pyosget shall abide by ducctions given by Hon'ble Supreme Court, High Court, National Green Tribunals,

¢ eyirad Poliution Uontrel Hoard and Uttar Pradesh Pollunon Coutrol Board for protection and safeguard of
environurient oo G W e
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fhis perssIOL.

E e 13T 1 iy & .
7 ’i‘ " ‘_""-“f t “m“}d be f-lﬁeratad i such a manaer that it does nat adversel

sodid y aste gererated such as ssh e be disposed in oo friengly o wsely affect the environment e the
jmi’:i;cgl :ilj:i f:‘:igz:;jx: VEnous provisions of Air { PF(.\’&H:;OI} :::?Ccmro} of Pollution) Act 1981 a3
e oo P Ao ; i and Controf of Pollution) Act 1974 45 amended and all mher‘applicéble fifles
y, The unit sha

Aerstion of ;; }::;’::!2} gjij:e:}g:mfx in the even: of any addition of new emission generation sources or
respectively). burees in accordance with section~ 21/22 of air Act 1981 {45 amended
10 1 the CPCB or UPPCB issues the Closure arder against the industry this consent order siands.

sutomatically suspended for thar period.
3 S
FE The Prosect Proponen: shall arvange the facilities to treat the domestic effluent either by sepiic tank o¢

ﬁ?)m& e any mobite toitet facility. In no case propanent is allowed to discharge ant trade effiwent from the

HIespect to conditions imposed within 30 days of issus of

{ease area.
3 . o : - - . s s .
12. The Project Proponent shafl install water sprinkling at different dust emission sources like mining area,

by transporiation and loading/unloading of saud.

13. The validity of this CTO fsupto 31.07.2026 up 1o the validity-of mining Jease. After this period s CTO
will bevome rulland void. _ .
14, The project shall comply with sl conditions mentioned in the EC issued by State Level Environment

Impact Assessment Awthority Unas Pradesh vide vide letter dated 17+ 131-7976 EC Identifization No.

BCI3HGI0ZUPILI 2687 and File no. 9988-9253.
15, Unis shalf cemply svith Mining Lease-issued by Director Geology and Mining, Uttir ‘Pradesh. LOT issued

by Office of District Magistrate (Mining Deparmam) and Cluster centificate for mining. fiom Office of the

District Magistrate (Mining Depargent).
16, Minine shall be done as per BC issued by SEIAA and directions given by M‘ iriing Depariment/Distritt

Admnsstraizon.
7. Prajeet sholl got withdrawal ground water for any industrial aetvity withgut obtaining necessary

permission from UPGWD.
18, Projeet should opesate sod. matnain ingtalled water sprinkler system effectively and continuously 16

aclseve the standands prescribed wader E(FY Rules, 1986,
1%, Project stil s{ﬂmm‘ Ambiens air monioring reports of NABL accredited Jaboratory: on guarterly basis to

the Buard '
)
35 At ks, mucres wsyd in Tansportation of sand/morram shall be coverzd by canvas sheet 1o prevent

glust ereission.

21 Water will be spruyed affer boading activity (if saud/morrum colleeted could be dry condition)

77 The dust suppression measuges ke water spraying will be done on the haul roads and working areas.
agement Rules issued under the

33 Prosect shonid comply weh the provisions of various wasle man
provesons af Prvanraemat [Protectond Rules, 1936 Waste should be disposed in such manner, so that oo

antier. xor and soil pollutien ks ploas
Dyt
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Report . DATE 06-02-2026 TO 15-04-2026
SN | DISTRICT | NAME OF MINERAL [ TOTAL QUANTITY |NO OF PRODUCTION
NAME LEASE NAME ALLOTEMENT IN |EMM11 QUANTITY
CUBIC METER
1 BAGAPAT GAURAV ORDINARY 186750 4667 61649
BUILDERS PRO SAND
RAJEEV
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o FOIO—AITIC / 2026 ﬁﬁmi.zg g, 2026
?@“‘7 /aﬁwﬁmﬁmmaﬂaﬁ%mﬁmmmﬁaw

o @ oy WA/ IRaE B wur  wedl yer B S @ 36 |

[l W i W TS 363 /WORFH0~TFTIG /2025 ferfies 28.06.2025 T WA TE
Y W T oY, gD SRR FTE arTa # e ;mma%mﬁazﬁ@mfjmaﬁrﬁ
AR A, & T ARah g Rl o @ i wee /uRaE R g e e 8 3 W
R T o PRI B o SR o T o | R wa &7 § O Wbl B RIR S
are 1 WA/ REE e W e & R wey § aw-ar Rier o 8 @ 8 N
oy ¥ R o v B BN G TREN T o f SR armn @ vedid grha © 9

o W SR WHRY 9, 6 Sy @ /REEd @ el § gr-ar R e @ @ g
T ¥ o Rrewd $ SR TR 999 &9 § WHRT g & iy T,/ uRaed Bl G IR Sadr
apTae, SR SOG A HAH e ROE wen osss foAiw 10402004 T RO weM e ROR dew
o176 TR 06.04.2026 1 T Wyl W ged § qen Rl 21.06.2025 B W W &7 H Rpri v
W B s o T wee e o wRY Al B ae g/ aReE o Ife g %) 9
are) AT 04042025 © SRER Y wFE ¢ URGER @ UWT SRAOT T % |ANG SHge o
Reie 21062025 3 ot SRt R Tan & R6 7w Sgen Wy 9 R WA 1,42 9§ 90 aieL e
@ URAE W I T TR S W, BRA U W S TRy T B 9 S
AR & T e YR D TN (BT 5 W WS 9 W 90rr T g @y
= N Rpg Wy o35 GrEaiel o aws § a ol 2R SeERdRe @ R wE
witrnell & S R wRiRT Tl = & ol o B aroR e aR 8 2 8 F O ww
el W iy T W I W SRl feur s oy simEe & ) ey aRage @

., TGl 24012026 ST S QRGNS TR ST BT ERT T HIOAel SEIUT § R e
Relie &l o T AR e o T R T wm e iy 1 /2 9 Sl A s & e
wd o ur w5 A ar A Sl R S E S0 @ O Sy uRaeT e Ry 8

o o g R B S e anTve Y e A @ A A O § ag

Q@ HERY AT B weE A g B o 8 el e soReee o ) PRiam A oy 'R 9
IR, AT @ R e o PR e w9 R mRd Qe vl
N ST R T F I

e U Rels E‘Rﬁﬁm _ _ »
R o-Frowe, g v wtved friuren, i e, TeEs @ e s i )
02-gfere SElE, TR W) 50 30U B e 3G {5 nad e, wiwarel s
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— N.C.R.B (U4, e sfi)

P A T i ARBHRRA AT .,.5«5’-4’11 '|~F2:ra{~'< T maMHL)szmwmm.

~'@ , IO RE POR
(Under Section 173 B.N.S; S)

1 W gy fogye

‘_ (mrr173aﬁq=rww?ﬁﬁ'{f)

1, DistrictlUnlt (Nerzats): amg
-~ PS. (WTS SITAg ‘ Year (g¥); 2024
FIR No, (u‘qﬁ ¥.): 0888
Date &Tlme of FIR(T.g . a‘ﬁﬁ;nzﬁ/w 19/10/2024 20:25

g ?Cts (“ T ‘)"*. | | T [Sectionis (amI(d)) 3
(.g.) |
1 ;gﬂr{eﬂf@ﬁm 1952 w
2 @M gk, 1952 121 '
| 3.(a )Occurrence of offence:(3rwerer & TeT)
: fl 1. Day srﬁzm Date From 19/10/2024 Date To 19/1 0/2024
o (T&T): (ﬁ‘fﬂzﬁ@ (Rete am ):
| Time Perlod ggl 5 Tlme From  14:00s9 'TAlme-T.;o,_ 1:‘43:@0
(e erafe): (@RT ) (G a®s): O
(b)lnformatlon received at P:S. (ITT SIgt %LEF{TWHE%Q)
Date | 19/10/2024 Time (GF4):20:16 T
(c) General Diary Reference (Srorermre weH ): .
; Date & Time - 19/10/2024 20:18 &=t
Entry No. 102 ot ul |
W@%H) ( &SI WHd):
¢
4. Type of lnforma‘uon (g FAR ) i
} o
g
(B 'Scanned:with OKEN Scanner




5. Place of Occurrence: (az:n;am)

i ' Direction and. distance-from P:S: L 08 Beat '.q'o
-(a) (T § & iz Ry s et (e )
(b) Address T AT GeT ’
(ue):
(c) In case, outside the limit of this Police Station,.then:
(arfe; e AT 3 arge g A):
Name of P.S. District(State)
(THT T TTH): (fSrerr (T753)):

6.Complainant / Informant (T2 GE /Q;WW{ ):

(a) Name (7TH): SFSTHAR W ROgHSHUT
(b) Father's/Husband's Name,(ﬁm/ Tid

(c) BEtbHYear of Birth (srwir RT3 /am?;),:_ 1989
(d) Nationality ( TT@?R-IT)
(e) UID No. (Z3mset €.)
(f) Passport No. (UTHTﬁ‘cFﬁ );
Date of Issue (ST @3 R

Place of Issue (ST @XA ‘AT TIH ):

(g) Id details (Ration Card,Voter ID Card;Passport,UID No., Dnvmg License,

PAN)

)

S.No.(7.4. )} Id Type (Y91 T3 1 THIT) Id Number (Tg=T4

1 i

(h) Address ():

S.No. | Address Type [Address (T
(7..) (e 37 W)

IR WS TRA

2 wﬁuﬁr

CE Scanned with OKEN Scanner

P Gt - xaril



(')Occupatlon (arcm-rq)
(i)Phone number (?(g%m . g

Mobile: (rhznsa q.): 91- 7739635239
7.Détails. of knownlsuspectedlun'

(sfmlﬂ%r&r/wms;p [ T T R TR e
AccusedtMore Than (SIFT aR

| S. N? Ngﬁme (=) SO Relative's s Name|Present Address
‘(m.ﬂ.) S N (Resdem s amm) (adarr Ty -

1 [sem | | e S AT AR
‘z Z | o | mRgTE

8 Reasons;for delay in reportlng by the: complamantlmformant
(et | gEATEaT g ROE @ of o & BT

9.Particulars of properties of interest (Gafeirg vy @ feeon):

S.No, Property Property Type Description Value
H.F.) Category .| EF»TWR”) | (ferereom) (In Rs/-)
(S Sfy) L (7 (2 )

10. Total value of property- (ln Rs/-)- TFURT @ @m aLcru(i?
11.Inquest! Repor’clU D. case No., if any (IL‘?E G‘Fﬁ&n‘ X0

S e Y

LIERIDE] |
S.No. UIDB Number |

¢ g S, ol -

12.First In!formatlon contents (JYH A1 T ):

T TET rrieerer e, T T TRVED et H, 7Y P, TRl

T, mmﬂuﬁlm 694 | TORRTEAR / 2024 Tieh: 19 TR,
2024 AR, TTET JeFTe Byl o 8y feien 19.10. 2024 T WG THY
T 02, Ooaﬁéﬂw%é-., ' mwﬁﬁmmﬁﬂ%@ﬁ

» W(Eﬁa .: 'HTETRUTEH—@
grTHd ® mﬁm'@mﬁ ‘ﬂ‘é?l’aﬁ 98596932 N 771152 02 E%ﬁ

o ﬁ%ﬁlﬁ’%m o P b o0 1- 35 e
Hiex Hiers adT affge 0 ﬁ%a;a%nggiﬁ 63%@% 03 T oot Sk
af 0 2- Hlet=isls
{Eﬁ gﬁf’]l 4. THIE E]T(viiﬁ[ 3]'3‘5)' W/SI%IH hm%‘m
%I fﬁ'c':(p 65 ey el 24. 5 1fyex ders T e 01 e hl TG

LE Scanned with OKEN Scanner

o T SNETRTCWART
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_— n o N C (Qj “v'ﬂam

15925WWW3ﬁHW/3ﬁHUﬁaEﬁTﬂTW%IﬁZHO 30
ﬁamzmﬁﬁfﬁaéamsﬂmmﬂaﬁmﬁmawﬂaa@
4T ST 31 wRerget Rt e 3 e H0 5+ 951ﬁam1€44$1
Eﬁa%amaﬁqazﬂﬂaﬁméﬁanammwaémwl
W%lwwrz%ﬁz‘rﬁwmwsmmma@w
mw’ﬁamﬁ%mﬂmﬁl O ST Y T 0 e 65)-F
Y SIER R0 srfer 3 e i e o ot e gt Rl v g SR @
5 3% @i o sttt 35 grer e e 31 R st & St @
wwwmﬁaﬁwmﬁauﬁmﬁmzﬁzom%ﬁﬁms 58, 72
T T T Wi (R et Rfvr) efdifan 1957 6 ari-4 @ 21 &1

mmmm%lﬁ%wgﬂﬂSW9u~1m¢<mw<uxm<‘vziﬁ
=T o o A T T B o e 3 T SUUHRER AT AUl GIee
TEATTE T R Ry :--,,-._‘mﬁv—&nﬁmwa@ﬁwwﬁg
ERICT S TR/ XIoe I T S /Sy uRag s
@ﬁﬁ?mﬁ_@ﬂﬂaﬁwaﬂgaﬁmzﬁgmﬁmﬁ%mu@w
-umcat-r“‘{sﬂaswaﬂﬁa@aﬂﬁwwaﬁlm A1 & TR i
FEIER 3T 19/10/24 mféa (g gvm() g [Ree, arTIl FﬁO?fO
7739635239 - Ha0 1039760 T mﬁamgﬁa@tﬁw
R TR 2 7 8, RIS T ATl s e o A ity |
13. Action taken: Since the above information reveals commissjon of
‘ - offence(s) ulsias mentloned atItem No. 2.
(6T Tt weaTEY : 5 FuE ST
AT AT E. 20 9 zqerm%aaﬁ%l

v

ﬁwm%ﬁ?maa{;{ﬁm

(1) Registered the case and took up : or
‘the mvestlgatlon FI’cﬁIUT'c‘.’GfﬁWT - @
T A Sfg & ferg feram T ): B

(2) Directed (Name of 1.O.) NIKLESH RASTOGI Rank Sl (Sub-Inspector)

(srier arfRrTE) T TTA): (7): |
No. to take up'the. lnvesﬂgaﬂo“ e o 1
(€.): (@ srist g A AR e e R or (@m)

(3) Refused ihyestigation due to (STT¥ %ﬁﬁm )

& Scanned with OKEN Scanner
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NCRB q:ra“rarr—cﬁ

or (3'71 FHRU SHTR Rivay zm)
(4)Transferred 16.P.S.
(e}

Dlstnct

on‘peént-of jur‘is‘dictio‘n (@ A

REd HiTifﬁ ﬁ&l??ﬁmf E‘ﬁ:am‘ﬂ ] "Fﬁé o, &

ROAiC»(STIT . ;ﬁ)

14 SlgnaturelThumb lmpressmn of the
complamantl informant. (TR |
q\a?maf < FECTYR | TS T Brar):

15Date. ar'd time of dispatchto the court
(sreTera® WunT Y At Shx awa):

L

Slgnature of Officerin charge:
~ 'Police Station
(2T HHTE EEIER)
Name PSBAGHPAT

Rank | (Inspestor)
No. 9454402959



B

S s N.C.RB (Tl
FIRST INFORMA” TION|
(Under Scetion 173 B.N.S: S)
TUH e Rqré
(4T 173 & va ww ww & dga)
L District/Unit (ﬁ?ﬁ@sﬂ‘é‘): P:S. (Uren): ST Year (6): 2025
O ‘

FIR No. (T . &.): 0176 Date and Time of FIR (T.HR. #I fie
3 mw): 06/04/2025 16:48 &

2 SNo.  pots (arfRrforem) Sections (4HI() »
&5 | -

1 @m}; B — 1'21
& Rafss) s |
1957 ‘

,‘ e e et At e 2 n et e e et et e Sa e————— s S

2 g vd @ (R a
m%ﬁaﬂﬁ)mﬁaﬁz

1957 o
3. () OQccurrence of offence (379U HT HeEa):
1 pay (Rer): Twar - Datefrom (&FF q):  Date To (Retiw
04/04/2025 aw); 04/04/2025
Time Period.'('amr . Time From (THT 3’) Time To (FAT
3afd): 9gT 5 12:10 &7 aF): 12:10 ot
(1)  Information received. at .S, (4TaT Date (@TF): Time (THA);
STgT WA WTod gE): 06/04/2025  16:48 ¥
(c) General Diary Reference Entry No. (yfafSe ~ Dateand Time
(@ e #): 072 (Rerisr 3t
06/04/2025
16:48 &or
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N,C,R,Bi(ﬂ?f.‘;m' m?n')

B ype of Information (ﬁ?n Wr LEDNE %@H

5. Place of Occurrence (H'E?m:w)

L. (2) Direction and distance | from P:S..(Y=T & {ﬂ T Beat No. (dIE
féan) I, 08 fn. o, - w.): ge

(b) Address (Jam): T el W,

(¢) In case, outside the limit of this Police Station, then Name of P.S. (I |
U WA & AT § A g )

District (State) (e (=)
6. Complainant / Informant (RiwREwar / 'ﬁ:ﬂﬁ'lﬁ‘f)
@ Name (7): 47 3o FAX WA e FEIAT
() Father's/Husband's Name (Rianafar &1 =m#): -
() Date/Year of Birth (/e fafr /  (d) Nationality (STegram): HRS
a¥): 1990
(&) U No. (?{\3_1]%3& w.):
) Passport No. (TaE 9.):
Date of Issue (SR et Y f&eATF):  Place:of Issue (FRI FeT T TUTA):
() ID Details (Ration Card, Voter 1D Card, Passport; UID No., Driving

License, PAN)(TgeIeT FIaR0T (R8T F18 Aaemar #18 [ THatE, Iamésr
s. &0 IID Type: (Ts'in?r 5 &7 |{ID Number (Vg W)

() Occupation (FTGHR):

() Address (991):



U&S

N.C.R.B (0. €1.3)
*=q. S.No. o '
. ;Addl ess Type (q?n Addi*eiSs-"(ﬁQ'HT)
®H) . ' h
o BT YER)
L ; e — 2 .‘» ——
GRE e G T @ ey aerdd, 9Ehd,
e (ST, 3WT 9GRT, AR |
T TR W g Tiael FRITR E9d, SE,
S I, B W, AR
© " Phone number (539 .): Mobile (HYSTSd H.): 91-77396XXXXX
Details of known / suspected / unknown accused with full particulars (T /.
Accused More Than (37371 mﬁ‘r uF ¥ I gl a’r mm) 0
S. I\? Nﬂme (FfFFf) jAlias Relative's Present Address('a’é?Tl?f ,
®a) ! ' (3U=TTH) Narie (RREER )
' ‘ T HIH) '
b iarermat !
8. Reasons for delay in reporting by the complainant/ informant (Rrpraasar /
gaaEal gant RueE &t F & =@ & FRon):
9. Pparticulars of properties of interest (Vafeta GFIRr T faawn):
S No. iPr,opertty Category |Property Type [Description Value’(ln 1
(FA) [(weaR JEmfRE (R Rs/-). (4 -
| M) ; YFR) (% #))
10. “Total value of property ({n Rs/-). (FFafey &7 s TI—CI’(G 'ﬁf))
. 3
L1,

Inquest Report / U.D. case No., if any (§cg mﬁm R / q'\?ﬂ'w T, af

P E?)'

S. No.
(F4) |

‘UIDB \Iumber (zr 3°r mvr H )
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| N.C.R.B (TT.8%.31T.4)
SR Rirst Information contents (Yyx '\‘{Tamr )
AR TG Redr arey, I
NRTeeal AL w a3, ey b

STINE, SoT9E AT w: 150/m@a;r-waﬂémlzozsm 04
I, 2025 FR¥ea, WX 30T e ¥ o 377 Refiar 04.04.2025 &
T U 12,10 w97 advr syaor et qrar oy R et g ST
WW$Wﬁwwﬁmmmﬁwﬁtﬂmw
I W T R R o Y wee e Yae ey
CART & |/ g, SR & §Y g §9 & A o o 94
aﬂawré@s:ﬂaa’méwﬁmamsmamﬁsmm
UeTHICT SIS T HAY WS | GRage T ST OrT 1T § AT 39 Gorel
T 1 {13 SfEae 09001.284 N771153.592 Bl TIYROT o] 1 &Y
3T 65/- TO TRy welex § Site ¥ G A o g o e a8

T ¥ AE W aRage & A6 gRawn T59 & el Sede d g
Wﬁf%lﬁmmaﬁm@ﬁammwmmﬁmm
forrATgelr 2021 & A9 3. 58, 72 gUr Wi U9 Whiel (A wd
faferasen) R 1957 &I URT 4 G 21 1 Jeoiua T GUSHIT 3R &
A% W A 5792.75 THT AT F AN & TorEd - 41 T8 ¥l I
H@U%%W@W-M‘M@ﬂ%wmmﬁﬁm
FoAT & Rl I Y S @ / TReR & e F I cafdaet &
Rrvgy IR 719 GRdr 2023 % TEIE NI & e TR gEe
RETET T H0 0147 AR Sl @ weEel, aeTe How0
97562 XXXXX GEATEN 3fSa IarE A0 02-41 A Iveael §HmE 50
269 A0F0 63969XXXXXFEAER el Teler rarg o1 03-47 widR fag
BTE HO 311 AHI0FH0 94102XXXXX FEARR el IR e geamer
Sfser 04/4/25 (3FTE HAR) TeT e, aeTaa| A0A0-77396 XXX |
Az~ & w0Fs 496 Geter FAR AU war § F aglX & b @
mﬁrmmmmwa@a%ﬁ(ﬁﬂmaﬁhﬁﬁaﬂ
:qoz%oaﬁro 671 wf@%@aﬁ?ﬁmw%l
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14.

4 Action taken: Since

NCRB (Uﬂ‘ﬁmaﬁ)

the above mform'\twn lwcals wmmnssmn of. offence(s)

u/s-as mentloned at Iu,m N 0: 2

k) m‘m 7T . 2 .ﬁ» m URT & g &)

(1)

)

Q)

Signature / Thumb impression.
of the complainant/ informant

(Rrrraeal | Gaarhal &
BT /395 T fAewE)

w1 A O B P R 5 )

ST < e e § R AT B

Registered thc case and took up the investigation (FHTIT ﬁ Topr T4
ﬁTma?mﬁ'ﬂTW) I or(3) o

Directed (Name of 1.O.)(SITT JWHRY #  Rank (9%): 3 afordie
A): DEVENDRA KUMAR Fe FerleTs

No. ('\er,): " totake up the Investigation (T S ST U #
ae & fore fader R @) or (1)

Refused investigation due to (379 F Tow): or (¥ FRIT

FER T am)

Transfer»red-'to P.S.(Um=m): District: (ﬁl‘éﬂ)

on point of jurisdiction (3# a%mﬁlw F FROT FEATT ).

F.LR. read over to the complamant / informant, admitted to be- correctly
recorded and a copy given to-the complamant /informant, free of cost.

(ﬁmaawa‘r/maa‘raﬁmﬁa‘?rqammw a‘s“raﬁa‘é

R.0.A.C. (3MT.3T. @)

Sigg;iﬁure ‘of.»Ofﬁ‘Cfér in;:ch;apge,

Police:Station (4TAT WHRY &
. Name (571#): PS BAGHPAT
'5'1~sRankv._(Ha),: L:(Inspector)

No.(¥.): 9454402959
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& ' N.C.R.B (TeT.&. 3.

e=e Date and time of dispatch to the court (3rETere F Yur Y R 3ﬁ'~l'
' AT):

Attachment to item 7 of First Information Report (Y& HHAT
RulE & A 7 Weldss);

Physical features, deformities_an_d'-_otherf‘-.:deffailS"‘i”offthe
suspect/accused: (TIf known / seen)

(@fwe | g fr R Rrdwar, Rk i
39 Taaon (AR w1 / E a)

S, lSex ED’at_e/ Build  |Heig |Complexion Idenﬁﬁqgﬁo;n‘Mark(s) '
No. {(fefr) |Year OF ammge) |t ) (TEawT Riee)
(F.9.! Birth " |(cms)
y b @=
iﬁrﬁr/ (@

L N B
S T T N I ;

b S —
.Defornﬁties'/_m - ET‘ééth—“‘]iimr(m) Eve(aﬁ_@_) Hablt(s) Dress Habit |
Peculiarities 2 ' ?

. (ate) (3E) | () () -
(ﬁﬂzﬁ?ﬂ / | :
ﬁf‘h‘?&ﬂt’ R ) ‘-

I T 10 11 12 | 13




i N.C.R.B (U1 €.3m.)
- FSyms :)];‘x‘izzltdgt/ Place of (FT TTT) cher‘é(ﬁi?q) |
(m/a‘roﬁ) |
iB“r“ ‘Leucoder Mole  iScar M'M'T.lttoo (?I'ET
;\/I'nk ma ('HWT) () . !
(T BT (e AR
T a%e !
P =) ;
O S R T 17 18 | 19 20
! I D .

These fields will be ente1 ed onlv if complamdnt/mtormant gives any one:ormore
particulars about the suspect/accused.

(wmmﬁmmmmmmm/mmm/ama
TR § FE TF AT IAY HAF AGER & )

. 3465‘
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N.C.R:B: (q-:r@ﬁam:cﬁ)
. ST T <)

: ‘ - T1LEA (gdipa

EIRST INFORMATION REPORT
(Under Section 173 B.N:S.S)
e T feaid
(8T 173 &t T U TE % dge)

1.District/Unit (Sreti/zets): amiad
P.S. (2rr): st " Year (@d): 2025
FIR No.(w.g.Ix. §.): 0372 |
Date &Time of FIR(T.g. . @1 mmr) 29/06/2025 00:36
2. S.No. Acts (afaifam)
(3.49.)
1 W@@ﬁa(ﬁmwﬁrﬁuﬁﬁ) 4
2 @mqa@ﬁvf(maﬂ- 21

aiferfem 1957
3.(a) Occurrence of offence (SIUIE I T&AT)

‘Sections: (?JTU(K’))

1. Day @R Date From 02/06/2025 Date To  02/06/2025
(fe=): (Raimd ): (fetten a0 ):

- Time Period uET 1 'F’im’eg From: 00:00.5% Time To 00:00

(e srtel): () (@ am):




2,

B L G ¥ AV E

PRREREEEE L
e et

{b)Information received at P:S. (T - '

Date 29/0.6/20:2;5 , Time (W) OO 28: aﬁr
(feaian ): -
(c) General Diary Reference ( THTHTT 'H'c;qf ):
Entry No. 003 . . Date & Time 29/06/2025 00:28 &5
(72 .): (Femrie ofre gwa): -

4. Type of Information (ng:FlT ‘] YBIT): iai@a

-5.Place of Occurrence (HeATEI):

Direction-and distance from P.S. .guy; 08 :‘Beat No.

a) (g & g8 < Rearr): et (@ew) peERE

(b) Address. 32T @TeT
(9et):

(c) In case, outs:de the limit'of this Police Station, then
(@t ar ey FarR q):
Name of P.S. . District(State)
(AT BT +T7H): (FSrelT (@)):
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5 B
' e

e N.CRB (AL
\.L.F .l (qehTepa sti=l T -)

6.Complainant / Informant (R Fegsreanf )
() Name (1) ot oot AR et X QYeges syt
(b) Father's/Husband's '"_a'me(ﬁm | aferaT
(c) DHbHVear of Birth (s R / af ): 1980
(d) Nationality (xrétera): WRE T
(e.)UID No. (Zamgdy q.):
(f) Passport No. (g} . ):
Date of Issue (W o Y [af):
Place of Issue (SIT% #ea @7 &7+ ):

(9) Id details (Ration Card,Voter ID Card,Passport,UID No.,Driving License,

PAN)
S.No.(.8.) 1d Type (T T3 o 7aX) Id Number (Tga §&am)

(h) Address (waT): |
. S.No. | Address Type jAddress (UdT)

L (3. (U =T T

1| gaEe v T & SO, ST, e, FX W, AR

2 | Rl uer CICRET{TSE] WWWWB@QTW -

(i) Occupation. (SFIHTY):
(i) Phone number (GXWTH ¥.):
Mobile (HYaTee €.): 91-7739635239 |
7. Details of known/suspected/unknown accused with full particulars
(et / @y | i arferga 1 QX oo wige ata):
Accused More Than (3rTe it Ta € srfde gl al d&a):



o

NCRB('Q:TI-ﬁanv

369

B LLFS | (b ST 1)
Relative's Name PresentAddress R
S.No.|Namie (TH ’Ahas B’WTW)
@) - (Puz?rarr T+ (a?ﬁm ),

C 1 ”‘iamm ] . .

o

S ' -
8.Reasons’ for delay in- reportmg by the complainant/informant
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